FORM A
PUBLIC ANNOUNCERMENT
{Under Reguiation B of the Ingolvency ang Bankrupic ﬁgﬁaﬁard of india
{Insnivency Resolution Process for Corporste Persons) Regulations, 20168

FOR THE ATTENTION OF THE CREDITORS OF SUPERTHARRM ENGINEERS PRIVATE LIMITED
RELEVANT PARTICULARS
1 | Name of corporate debior Superthasrm Engineers Private Limnited

2 | Date of mocorporation of corporate debtor] 15-11.2005
3 | Authorty under wihech corporate debtor | Registrar of Companies-Pune
i is incoeporated / registered
¢ | Comorate identity No. / Limited Liabilty | y28131PNzo0sPTC021526
5 | Address of the regstered offsce and Gat No 1722, Villags Salumbre,
principal office [# any] of corporate debior| Ted: Maval Talegaon, Pune 410508
Sizhacashira india

ivency commencement date in 77 dune 2022
ras;}m of corporate debtor
7 | Estimated date of closure of mscivency | 4" Decamber 2022
resolution process

8 | Name and registration number of the Sunil Gajanan Nanal
nsobvency professional acting as inderm | {(Reg No. IBBHIPA-G02/1P-NGG 194/
resolution professonal 2017-18/10560 dated 11 .07 2017)

¥ | Adoress and e-mail of the intenim resolution| Fiat Ne. 8, Privanjal, Lane No .8,
professionad. as registered with the Board | Dahanukar Colony. Kothrud, Pune
Emas  sunil nanal@kanjcs.cam

10 | Address and e-mail 2 be used for 34 Azsmvya Sarku 17 GA Kukams Pah
corresparsiencs with e interim resclution | Opp. Josty's Raiwaey Museum, Kofrud,
prulessiona’ Pyne - £11038. Erwil - sund nansi@kancs com

1t | Last date for submission of daims 297 June 2022

12 | Ciasses of creditors, @ any, under dause (b)) of | Name the classies! | Not Applicabie
sub-sachion (6A) of seclion 21, ascerianad by
the ingeeim rescauton prodfessional

13 | Narnes of insclvency Professionals esdfed 1o | 9
act as Authorsed Regresentative of credins in | 2.
2 class (Treee names for sach class) 3
14 | {a} Relevamnt Forms and Vied link: hilps bbi gov inhomedownioady
ib} Detals of authorized representatves Praysical Address:
ara available at 3.4 fushewarya Sarsul 17 GA Kulkarni

Pat, Opp. Joshi's Ralway Museur:
Kesrud, Puna - 4?*&38

- Email surl nana a

Notice 18 hereby ?ven that the Nabonsa! Company Law ‘Tnhumi has ordersed the
commencemeant O corporate insclvency resolution process of the Supertharm
Engineers Private Limited on 7th June 2022

The creditors of Supertharm Engineers Private Lenited are heredy called upon to submit
| their ciasmns with proof on or before 2152 June 2022 to the sterim resciution professional at
the addrass mentioned againstentry No_ 10

| The fingecial craditors shall submit thedr clams with proof by elsstronic means anly. All
other creditors may suberil the claims with proof in person, by post ot by electronic means,
A financial creditor bedonging to a class, as listed against the entry No 12, shall inclicate its
choece of authonsed representatiee from among the three msolvency professionals listed
g&ains@ enftry No 13 to act as authorised representative of the dlass {specify class] inForm

Submm of false or musleading proct of clasmns shall attract penailies.

Hame and Signatire of Interin: Resolution Professonal

Date 10" June 2022 Sunil Gajanan Nanal
Place : Pone [Req No. SBBIAPA-DO2W-NO0164/2017- 18740560 dated 1167 2017)

ML/




